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liabilities are not diverted towards
other purposes and current dues are
paid regularly., The Committee also
recommended that the defaults by
LR.C.I. financed units may be consi-
dered in depth by the Central Board
of Trustees at their next meeting.

(2) As regards defalcation of the
Provident Fund relating to Gondal
Para Jute Mills, the committee
recommeénded that vigorous efforts
may be made to pursuade the
managenient to make good the idefa-
leated amount. (i) An extract of the
final minutes of the 43rd meeting of
the Regional Committee along with a
memorandum on the defaults in res-
pect of . establishments financed by
I1R.CI was sent to the members of
the Sub-Committee as requested by
Shri Arun Sen, a member of the Sub-
Committee, the Chairman of the
ILR.CI was requested to fix a date
for discussion with the members of
the Sub-Committee. There has been
no response from the Chairman so far
and he has been expedited.

(ii) The CPF.C. New Delhi, had
also been given a copy of the memo-
randum on defaults in question with
a view to his placing it before that
C.B.T. for its consideration.

With kind regards,
v Your Sincerely,
Kalyan Roy

1

Shri H. M, Patel, ” " " -
Minister of Finance, .~ '
Government of India.-

New Delhi.
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The Oil Indusiry (Development)
Amendment Rules, 1977
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I, Audited accounts (1975-76) of the

Jawaharlal Nehru University, New
. Delhi.

II. Report (1975-76) and accountg of
the Indian Council of Historical Re- "
search, New Dethi and Related
Paper

I Reports (1996-17) »f the Indian
Institute of Management, Ahme-
dabad, Bangalore and Calcutta and
Relateq Paper

THE MINISTER OF PARLIAMEN-
TARY

(SHRI RAVINDRA VARMA): Sir, on“
earmarked for payment of statutory

AFFAIRS AND LABOUR .



